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central ADf'lINIS TRATIVE TRIBUNAL
principal BEWCH

NEU DELHI.

D«A, 436/B8

KNarasitnhan

Versus

Union of India through
The Secretary,
(Ministry of Defencej
Neu Delhi and anr.

CORAR;

Date of decisions 23.9,93

, ., Petitioner.

,,. Respondents,

THE HON'BLE FIR. JUSTICE I^ALIPHATH CHAIRMAN.
THE HON'BLR P-IR. S.R, ADIGE, IviEi^BER(A).

For the petitioner

For the respondents

- None.

Shri Ft. Sethu Ramluolam,
Sr. Admn. Officer.

3UDGE|ViENT(0RAL)

(By Hon'ble Mr. Oust ice U.S. Halimath, Chairman^

None appeared on behalf of the petitioner though

called twice. Shri f^. Sethu Ramluglam, Senior Administretiue

Officer (Departmental official) is present on behalf of the

respondents. Hence dismissed.

(S.R. ADIIZE)
I^EI^BER(A)
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(V.S. I^ALIMATH)
CHAIRiHAN


